
     

   

      

   

 

         

         

         

      

    

         

      

       

  

       

    

      

     

     

     

     



    

    

    

    

       

  

                 

     

            

 

  

   

  

              

              

             

              

                

             

               

              

               



              

             

            

               

             

            

 

            

              

              

        

                 

           

           

             

             

            

   

                 

             

             

             

         

                 

            

           

            

              



            

          

                 

             

            

               

            

   

               

             

           

             

          

  

               

             

           

             

          

  

                  

              

                 

             

           

          

   

             

  



14. Petitioner to file in the Registry an Affidavit of Service as per Rule 12 of the Companies

(Compromises, Arrangements and Amalgamations) Rules, 201 6.

B.S.V. Prakash (Judicial)

V. Nallasenapathy Member (Technical)
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